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| TEM No. 45 Court No. 12 SECTI ON XI A
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Givil Appeal No.2626-2629/2003

P. V. HEMALATHA Appel lant (s)
VERSUS

KATTAMKANDI P. MALI ACKAL SAHEEDA & ANR. Respondent (s)

(Wth prayer for interimrelief)

Date : 15/09/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE BRI JESH KUVAR
HON BLE MR, JUSTI CE ARUN KUNVAR

For Appellant (s)
M. A. Raghunat h, Adv.
For Respondent (s)M. Mahesh Agarwal, Adv.
M. Rishi Agrawal, Adv.
for M. E.C Agrawal a, Adv.

M. P.N Ramal i ngam Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Stand out for four weeks in view of the letter circulated by the | earned counsel for the respo
ndent .

(A S. BI SHT) (KANVAL SI NGH)
COURT MASTER COURT MASTER



